
THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)

SUPPLEMENTARY CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]

Web:ghconline.gov.in
10:30 AM to 1:00 PM
2:00   PM to 4:45 PM

[ For Monday,29th July 2024]
[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]

[AT 11:00 AM]
BEFORE:

HONOURABLE MR. JUSTICE DEVASHIS BARUAH
COURT NO: 17

[THIS BENCH WILL SIT AT 11:00 A.M.]
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------

MOTION

1 Cont.Cas(C)/307/2024 SMTI MONIKHA BORAH AND ORS
            Versus
SRI GYANENDRA DEV TRIPATHI IAS AND
ANR

P BURAGOHAIN
MR M BARMAN

ORDER NO STEPS

2 WP(C)/3922/2023
WITH OFFICE NOTE

HATORKHI HAZOARY
            Versus
THE STATE OF ASSAM AND 7 ORS

MR. A SARMA
MR. R SARMA
MR. S DAS

GA, ASSAM
SC, BTC
SC, FINANCE

ADMISSION

3 WP(C)/3480/2018 M/S. SYNPACK FINANCE PVT. LTD.
            Versus
THE STATE OF ASSAM AND 5 ORS.

MR. O P BHATI
MR T C DAS
MR. P SARMA
MR. S KHAN
MR. P K PODDAR

GA, ASSAM
MR. N N B CHOUDHURY
(R6)
MR. S BORTHAKUR (R4,
R5)
MR. L N DIHINGIA
MR. A K SAHU
MR D P SAHU (R6)
MR. D GOGOI (R4, R5)
MR. J ABBAS (R4, R5)
MR. M DEWAN (R6)
SC, REVENUE

4 WP(C)/7076/2018 SMT. CHINU RANI DAS AND 2 ORS.
            Versus
THE STATE OF ASSAM AND 5 ORS.

MR. R DHAR
MR. B C MUCHAHARY

MR. S C BISWAS (R-6)
SC, BTC
SC, REVENUE

5 WP(C)/7753/2019 OIL AND NATURAL GAS CORPN. LTD.
            Versus
THE STATE OF ASSAM AND ANR.

MR G N SAHEWALLA
MS. N K DEVI
MR B CHOUDHURY
MR. M SAHEWALLA
MR. N A SINGH

SC, FOREST
SC, PCB

6 WP(C)/8242/2019 ABDUL BAREK AND 6 ORS.
            Versus
THE STATE OF ASSAM AND 6 ORS.

MS. R CHOUDHURY
MD A HUSSAIN
MR D. CHAKRABORTY

GA, ASSAM
MR. M B U AHMED
MR. M R KHANDAKAR (R5-
R7)
MD. R ALI
SC, REVENUE

7 WP(C)/2644/2020 JHANKAR MAL DUDHORIA
            Versus
UNION OF INDIA AND ANR.

MR. S CHETIA
MR. J P MORE

ASSTT.S.G.I.
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010115542024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010146322023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010111502018
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010220692018
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010257202019
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010270902019
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010087082020


8 WP(C)/3014/2020 RANJU BEGUM
            Versus
THE STATE OF ASSAM AND 3 ORS

MR. T DEURI
MD A RAHMAN
MRS. R S DEURI

GA, ASSAM

9 WP(C)/2643/2021 SAHIDUR RAHMAN
            Versus
THE UNION OF INDIA AND 5 ORS

MR. R GOSWAMI
MS. U BHATTACHARYYA
MS. R DEVI

SC, NHAI (R 6)
MS. M BHATTACHARJEE
(ADDL. SR. GA, ASSAM, R-
3,4,5)
ASSTT.S.G.I.
SC, REVENUE

10 WP(C)/1170/2022 NIHARENDU BHATTACHARJEE
            Versus
THE STATE OF ASSAM AND 3 ORS

MR. B CHAKRABORTY
MR. S P BHATTACHARJEE
MRS P HAZARIKA
P AGARWAL

MR S DUTTA (r-2)
GA, ASSAM
MR. S DUTTA (r-2)

11 WP(C)/1346/2022 PRAKASH CH. KAKATI
            Versus
THE STATE OF ASSAM AND 4 ORS.

MR. S P CHOUDHURY
MR K BISWAKARMA
MS B DEVI

GA, ASSAM
SC, REVENUE
SC, M A C

12 WP(C)/1421/2022 PULAK GOGOI
            Versus
THE STATE OF ASSAM AND 4 ORS.

MR. S P CHOUDHURY
MR K BISWAKARMA
MS B DEVI

GA, ASSAM
SC, M A C
SC, REVENUE

13 WP(C)/3739/2022 HITESWAR SARMA
            Versus
GAIL (INDIA) LIMITED AND 3 ORS

MR S BORTHAKUR
MS. P BORAH

GA, ASSAM
MR. S MITRA, SC, GAIL (R-
1,2)
MR. P J SAIKIA, SR. ADV (r-
1,2)
MR D S DEKA
MR K J SAIKIA (r-1,2)

WITH
I.A.(Civil)/2777/2022
in WP(C)/3739/2022

GAIL (INDIA) LIMITED AND 2 ORS
            Versus
HITESWAR SARMA AND 2 ORS

SC, GAIL MR. S BORTHAKUR

14
WITH
WP(C)/6521/2022 HITESWAR SARMA

            Versus
GAIL (INDIA) LIMITED AND 3 ORS

MR S BORTHAKUR
MS. P BORAH

GA, ASSAM
MR. P J SAIKIA, SR. ADV (r-
1,2)
MR D S DEKA (R1, R2)
MR K J SAIKIA (r-1,2)
SC, GAIL

15 WP(C)/4621/2022 DIPEN CHETIA
            Versus
THE NORTH EAST FRONTIER RAILWAY
AND 2 ORS

MR. J ABBAS MR. S S ROY
SC, NF RLY

16 WP(C)/4664/2022 BHUPEN CHANDRA DAS
            Versus
THE STATE OF ASSAM AND 5 ORS

MR. T J MAHANTA
MR. B RAHMAN

GA, ASSAM

17 WP(C)/4688/2022 SMTI. AKANI MEDHI
            Versus
THE STATE OF ASSAM AND 5 ORS

MR MINTU SAIKIA
MR P K KALITA

GA, ASSAM
SC, REVENUE
SC, FINANCE

18 WP(C)/4699/2022 HAMIDA KHATUN AND 14 ORS
            Versus
THE STATE OF ASSAM AND 6 ORS

MR. K K DEY
MR V K BAROOAH

GA, ASSAM
SC, REVENUE

19 WP(C)/6892/2022 SAHID ALI
            Versus
THE STATE OF ASSAM AND 5 ORS.

MR. M U MONDAL
MD. I H KHAN
MR K ISLAM
MR A ALIM SK

GA, ASSAM
SC, REVENUE

20 WP(C)/6948/2022 MD. TULTUL HUSSAIN
            Versus
THE STATE OF ASSAM AND 12 ORS

MR. K N CHOUDHURY
MR. R M DEKA
MR. H G HAZARIKA

SC, CO OP
MR. P HAZARIKA
P. BORAH

21 WP(C)/362/2023 NALINAKSHA SARMA
            Versus
THE UNION OF INDIA AND 4 ORS.

MR. D SAIKIA
MR. B GOGOI
MR P NAYAK
MR. D UPAMANYA

DY.S.G.I.
SC, INCOME TAX

22 WP(C)/782/2023 PARIKSHIT CHANDRA DAS
            Versus
THE UNION OF INDIA AND 5 ORS

MR. J SARMAH MRS. A GAYAN
MR. B DEKA
DY.S.G.I.

23 WP(C)/1038/2023 KANHAIYA YADAV
            Versus
THE STATE OF ASSAM AND 4 ORS.

MR B P BORAH
MR P J DUTTA
MR H MAZUMDER

GA, ASSAM
SC, REVENUE
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010101492020
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010068602021
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010024572022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010220172021
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010220222021
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010073192022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010183612022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010198802022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010138222022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010140272022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010125282022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010133622022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010218622022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010220672022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010009182023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010028112023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010034482023


24 WP(C)/2580/2023 DHARMESWAR KACHARI
            Versus
THE STATE OF ASSAM AND 5 ORS

MR. B CHAKRABORTY
MR. N BHARALI
MRS P HAZARIKA
MS G Gayan

MR. A K DUTTA (r-6)
DY.S.G.I.
SC, PWD

25 WP(C)/3022/2023 RADHIKA KEMPRAI
            Versus
THE UNION OF INDIA AND 3 ORS.

MS B DEVI
MR. A K BORA

SC, NHAI
DY.S.G.I.
SC, N C HILLS

26 WP(C)/4556/2023 SHAHERA KHATUN
            Versus
THE STATE OF ASSAM AND 4 ORS

MR. A F N U MOLLAH
K ZAMAN
MR M RAHMAN

GA, ASSAM
MR. M SHARMA (r-2,3,4,5)
MS. S YASMIN (r-2,3,4,5)
SC. UCO BANK

27 WP(C)/5059/2023 NITU SINHA AND 3 ORS.
            Versus
THE UNION OF INDIA AND 3 ORS.

MR. D SAIKIA
MR. P J SAIKIA

MR. C K S BARUAH
DY.S.G.I.

28 WP(C)/5685/2023 DEBENDRA NATH PHUKAN
            Versus
THE STATE OF ASSAM AND 4 ORS

MRS. R BORAH GA, ASSAM
MR. S P ROY
JYOTISH DAS
MS. P AGARWALA
MS. V RAI
SC, REVENUE

29 WP(C)/6528/2023 PATESWARI BARMAN
            Versus
THE STATE OF ASSAM AND 5 ORS

MR. R Deka
S I AKAND

GA, ASSAM
SC, REVENUE
SC, FINANCE

30 WP(C)/7109/2023
CAVT. NO.11622/023,

JAHIR UDDIN LASKAR AND 6 ORS
            Versus
THE STATE OF ASSAM AND 18 ORS

MR. S BANIK
MS F BEGUM

SC, CO OP
GA, ASSAM
MR M J QUADIR (FOR
CAVEATOR)
MR. A K HANNAN (FOR
CAVEATOR)

31 WP(C)/7151/2023 M/S TRADECOM AND ANR
            Versus
THE UNION OF INDIA AND 4 ORS

MR H BETALA
MR C KUMAR

SC, GST
MR. B CHOUDHURY
DY.S.G.I.

32 WP(C)/7457/2023 REJONA BEGUM AND 61 ORS
            Versus
THE STATE OF ASSAM AND 5 ORS

MR. S B LASKAR
MR. A S TAPADER
MR. H A LASKAR
MS N KALITA
MS D DUTTA

GA, ASSAM
SC, FOREST

33 WP(C)/7507/2023 BIDUR CH RAY
            Versus
THE STATE OF ASSAM AND 7 ORS

MR. M AHMED
MD I H LASKAR

GA, ASSAM
SC, A S T C
SC, IWT

ORDERS

34 Cont.Cas(C)/29/2020 AKMAL HUSSAIN KHAN
            Versus
MOIN UDDIN AHMED AND ORS.

MD. A J ATIA
MS J MARIYAM
MS A H ATIA

MR. M NATH
MR. M NATH
MR. P N GOSWAMI
MR. P N GOSWAMI
MR. A ROY
MR. A BHATTACHARJEE (r-
7)
MR. K P PATHAK (R-
1,3,4,5)
MR. R R Gogoi
MR. S SHARMA (r-7)

35 Cont.Cas(C)/87/2020 MUKUTANANDA DAS AND 2 ORS.
            Versus
BISWAJIT PEGU AND ANR.

MR. R C SAIKIA
MS. K SAIKIA
MS N DAS
MR S DAS
MR G BARUAH
MS. KAKALI SAIKIA

MR D KALITA
MR D KALITA
MR. D NATH
MR. D NATH
MS R GOGOI

36 Cont.Cas(C)/696/2023 RAFIK ALI
            Versus
PRADEEP KUMAR DWIVEDI AND 2 ORS.

MR. M U MONDAL
MS. N NASRIN
MR K ISLAM
MR A ALIM SK

MS U DAS
MR. N K DAS

37 WP(C)/6381/2023
B/A

TIKENDRAJIT DEKA
            Versus
THE MANGING DIRECTOR, THE CITY CO-
OP BANK LTD AND ANR

MR I S MAZUMDAR
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010096842023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010112962023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010168522023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010190652023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010199302023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010253012023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010274802023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010215422023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010271822023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010286892023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010015542020
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010016052020
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010261212023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010229262023


38 Cont.Cas(C)/273/2024 TOMEJ KHAN
            Versus
GYANENDRA DEV TRIPATHI AND ANR

MR. M HUSSAIN
MR. R I MONDAL
MR A.K. MOLLAH

MR. D SAIKIA(R-1)
MS. N BORDOLOI(R-1)

39 I.A.(Civil)/1280/2024
in WP(C)/560/2024

PRADIP HAZARIKA
            Versus
APURBA KUMAR HAZARIKA AND 3 ORS

MR. D BARUAH
MR W TERON
MS S K GUPTA

MR. S N TAMULI

WITH
WP(C)/560/2024 APURBA KUMAR HAZARIKA

            Versus
THE STATE OF ASSAM AND 2 ORS

MR. A SARMA
MR. S N TAMULI

SC, GDD
SC, GMC

40
WITH
WP(C)/3993/2023 PRADIP HAZARIKA

            Versus
THE STATE OF ASSAM AND 4 ORS

MR. D BARUAH
MS. T. PAIT

GA, ASSAM
MR S MUKTAR (R-4,5)
SC, G M D A
SC, GMC

WITH
I.A.(Civil)/2802/2023
in WP(C)/3993/2023

PRADIP HAZARIKA,
            Versus
THE STATE OF ASSAM AND 4 ORS

MR. D BARUAH
MS. T. PAIT
MR W TERON
MS S K GUPTA

GA, ASSAM
SC, GMC
SC, G M D A

WITH
I.A.(Civil)/330/2024
in WP(C)/3993/2023

APURBA KUMAR HAZARIKA AND ANR.
            Versus
PRADIP HAZARIKA AND 3 ORS

MR S MUKTAR GA, ASSAM
MS. T. PAIT
SC, GMC
SC, G M D A

41 I.A.(Civil)/1674/2024
in WP(C)/1990/2023

AYNAL HAQUE MONDAL AND ANR
            Versus
THE STATE OF ASSAM AND 5 ORS

MR M H AHMED
MS. N SULTANA

GA, ASSAM
SC, REVENUE
SC, HEALTH

WITH
WP(C)/1990/2023 AYNAL HAQUE MONDAL AND ANR

            Versus
THE STATE OF ASSAM AND 5 ORS

MR M H AHMED
MR. G A CHOUDHURY
I AMIN
MS. N SULTANA

GA, ASSAM
SC, HEALTH
SC, REVENUE

42 WP(C)/2033/2024 KALYAN BHATTACHARJEE
            Versus
THE GAUHATI MUNICIPAL CORPORATION
AND 9 ORS

MR K K MAHANTA (Sr.
Advocate)
MS T BARUAH
MR. M SAIKIA
MR. K M MAHANTA

GA, ASSAM
SC, GMC
SC, REVENUE

===================================================================================
=============================
LEAVE NOTE OF ADVOCATES FOR 29/07/2024
-
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
------------------------------------------------------------------------------------
1) MR S DASGUPTA 06-05-2024 To 30-08-2024
2) MR D TALUKDAR 27-06-2024 To 03-08-2024
3) MR. J P SHARMA 01-07-2024 To 31-07-2024
4) MR. O P BHATI 28-06-2024 To 04-08-2024
5) MR H Dey 17-07-2024 To 29-07-2024
6) MR. D C C PHUKAN 16-07-2024 To 31-07-2024
7) MR. R P KAKOTI SR. ADV. 13-07-2024 To 31-07-2024
8) MR. V K CHOPRA 25-07-2024 To 29-07-2024
9) MR S SARMA 16-07-2024 To 15-09-2024
10) MS. N M DEKA 17-07-2024 To 20-12-2024
11) MR. S B PRASAD 22-07-2024 To 02-08-2024
12) MS. T GOSWAMI 22-07-2024 To 02-08-2024
13) MR. A CHAUDHURY 20-07-2024 To 04-08-2024
14) MRS. M A OZAH 24-07-2024 To 01-08-2024
15) MR. B BARMAN 28-07-2024 To 08-08-2024
16) MR. A MOBARAQUE 26-07-2024 To 30-07-2024
17) MS. P DUTTA 23-07-2024 To 02-08-2024
18) MR. N BARUAH 23-07-2024 To 02-08-2024
19) MR S K AGARWAL 22-07-2024 To 29-07-2024
20) MS B R A SULTANA 26-07-2024 To 15-08-2024
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010102492024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010084542024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010022352024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010142552023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010209202023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010022692024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010098592024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010075562023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010073682024


21) MR P C R MEDHI 24-07-2024 To 02-08-2024
22) MR A R MEDHI 24-07-2024 To 02-08-2024
23) L K BORAH 24-07-2024 To 03-08-2024
24) MR S BORTHAKUR 24-07-2024 To 10-08-2024
25) MR M HALOI 31-07-2024 To 05-08-2024
26) MR. A SARMA 26-07-2024 To 05-08-2024
27) MR. S C KEYAL 29-07-2024 To 31-07-2024
28) MR. DITUL DAS 29-07-2024 To 02-08-2024
29) MR. R K JAIN 29-07-2024 To 01-08-2024
30) MR. D SAIKIA 29-07-2024 To 02-08-2024
31) MR D C K HAZARIKA 29-07-2024 To 03-08-2024
32) MD. I HUSSAIN 29-07-2024 To 30-07-2024
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